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Notifications, Orders and Declarations by Haryana Government
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HARYANA GOVERNMENT
HERITAGE AND TOURISM DEPARTMENT

Notification

The 26th November, 2024

No. 12/250-Baoli Narnaul-2024/pura/4065-71.— In exercise of the powers conferred by sub-section (3) of
section 4 of the Haryana Ancient and Historical Monuments and Archaeological Sites and Remains Act, 1964
(Punjab Act 20 of 1964), and with reference to Haryana Government, Heritage and Tourism Department, notification
No. 12/250-Baoli Narnaul-2024/pura/2737-2744, dated the 30 July, 2024, the Governor of Haryana hereby declares
the ancient and historical monuments specified in column 1 of Schedule given below to be a protected monument and
archaeological site and remains as specified in columns 2, 3, 4, 5, 6 and 7 of the said Schedule to be a protected area: -

SCHEDULE

Name of Name of Name |Name of tehsil/| Revenue Areatobe | Ownership Remarks
ancient and | archaeological of district Khasra/ Kila | protected

historical sites and village/ number Kanal-
monuments remains city under Marla

protection
1 2 3 4 5 6 7 8
Baoli at Baoli at Narnaul |Mahendergarh |4726/2 80 X 80 Punjab Wagf |This baoli is situated on the
Narnaul, Narnaul, 472712 (meter) Board, Ambala | outskirts of city of Narnaul,
17th Century |17th Century (no revenue inside the premises of Baba
CE CE record Kheta Nath Government
available) Polytechnic College. This

three storeyed monument is
actually a step-well, with
one floor at sub-ground
level. There are stairs at
one side that go all the way
to the bottom and are
perhaps separated by a wall
from a well on its other
end.

The most remarkable thing
about this monument are
the writings on its walls
which seem to have been
written by people who had
perhaps stayed here, during
their journeys.

11440—C.S.—H.G.P., Pkl.

KALA RAMACHANDRAN,
Principal Secretary to Government, Haryana,
Heritage and Tourism Department.



